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Be-Scbeduling of External Debts 

0.1119. Sbri "'ish"'a Nath J>and.ey: 
Sbri ·R. Banaa: 

Will the Minister of FinaDee be 
pleased to refer to the reply givea to 
Starred Question No. 74 on the 25th 
May, 1967 and state: 

(a) whether the Aid India Consor-
tium countries have considered the 
request of the Indian Government 
regarding the re-scheduling of India's 
external debts; and 

(b) if so, the decision taken in the 
matter? 

The Deputy Prime Minister and 
'Minister of Finanee (Sbri Morarji 
Desai): (a) and (b). The matter is 
still under consideration of the aid 
givi'1g countries. However, Canada 
has announced the cancellation of the 
repayment of U.S. $1.2 million due 
to her in 1967-68 on account of thc 
1958 Wheat Loan. She has also 
agreed to postpone to March 31, 1968 
the repayments of principal of the 
order of U.S. $0.7 million due from 
India to Canada. U.K. have agreed 
to relieve India of debt payments of 
£ 11.5 million currently due to them. 
The decision in respect of the other 
Consortium Countries is not yet 
'known. 

U.S. Peace COI'JIS Personnel 

°11Z0. Bbri P. Ramamurti: 
Shri A. K. Gopalan: 
6Iibri NaJllbtar: 
'1iIu!i C. 'K. Chakrapanl: 
ibrlK. AnlnIdhaD: 
Sbrl V. VUwautba Meaon: 
'8tarl VlUI1IdevaIl Nair: 

Will the Minister of Finance be 

pleased to state: 

(a) whether the Government have 
taken a decision on the withdrawal of 
U.S, Peace Cor.ps in Kerala on the 
State Government's request; 

(Ib) if so, the details thereof; 

,(c) if not, when the Giecision is 

likely to be wen; .and 

(d) whether Government propose 
to frame rules regarding the opera-
tIOn ,of the U.S. Peace Corps person-
nel III the various States. 

,The Deplliy Prime MInister and 
Minister of F.inance (Shrl Morarji 
Desai): (a) to (c). On the 1st 
~ ne  1967 the House was informed 
III reply to question No. 239 that the 
Government of Kerala had requested 
the Government of India' to arrange 
for the withdrawal of 28 U.S. Peace 
Corps Volunteers working i.n the 
field of poultry development as the 
State Government considered that the 
services of these volunteers were not 
very useful. Since then the Kerala 
Government informed the Govern-
ment of India that 13 of these volun-
teers whose period of service termi-
nuted in 1967 could continue for their 
full term and the remaining 15 volun-
teers whose term expired in July, 
1968 need not continue in the State. 
Of the 13 volunteers mentioned above 
12 have already left Kerala after 
completing their normal term Bnd the 
thirteenth is due to leave in Septem-
ber. 1967. The Government of India 
are making suitable arrangements to 
withdraw the remaining 15 volunteers 
from the State. 

The Govt. of Kerala has also asked 
for the withdrawal of 22 Peace Corps 
volunteers working in the field of 
Rural Public Health, The State Govt. 
has been informed that 'these volun-
teers will in any case leave the State 
in August, 1967 after completing their 
normal term. 

The Govt. of Kerala has also in-
formEd the Govt. of India that 19 
Peace Corps volunteers serving in 
the field of Industries may be per-
mitted to serve their full term of 
assignment till July, 1968. 

(d) The Govt. of India has in 
consultation with the state Govern-
ments laid down certain guide lines 
for the functionmg of Peace Corps 
volunteers in India. Peace Corps 
volunteers come in response to re-
quests matle by the Govt. f1f lndia on 




